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CENTRAL ELECTRICITY REGULATORY COMMISSION 
NEW DELHI 

 
Petition No. 226/MP/2023 

 
Coram:   
 
Shri Jishnu Barua, Chairperson 
Shri P. K. Singh, Member 

 
Date of Order: 10.05.2024 

  
In the matter of: 
 
Petition under Regulation 86 of the Central Electricity Regulatory Commission (Conduct 
of Business) Regulations, 1999 and Regulation 25 of the Central Electricity Regulatory 
Commission (Terms and Conditions of Tariff) Regulations, 2019 seeking approval for 
establishment of Transmission Line Stores alongwith associated infrastructure for 400 kV 
D/C Teesta-III-Kishanganj Transmission Line of Teestavalley Power Transmission 
Limited. 
 
And in the matter of:  
 
Teestavalley Power Transmission Limited, 
B2/1A, Safdarjung Enclave, Africa Avenue,  
New Delhi-110029.                                     ….Petitioner 
 
                  Versus 
 

1. PTC India Limited,  
2nd Floor, NBCC Tower, 
15, Bhikaji Cama Place, New Delhi-110066. 
 

2. Energy and Power Department, 
Government of Sikkim, 
Kazi Road, Gangtok-737101, Sikkim. 
 

3. Sikkim Urja Limited (formerly Teesta Urja Limited), 
B2/1A, Safdarjung Enclave, Africa Avenue,  
New Delhi-110029. 

  
4. Sneha Kinetic Power Projects Private Limited, 

Sonam Complex, Jeevan Theng Marg Development Area,  
Near Little Pixel International School,  
Gangtok-737101, Sikkim.  
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5. Powergrid Corporation of India Limited, 
Saudamini, Plot No.2, Sector 29,  
Near IFFCO Chowk 
Gurgaon-122001, Haryana. 
 

6. Punjab State Power Corporation Limited, 
The Mall, Patiala-147001, Punjab. 
 

7. Uttar Haryana Bijli Vitran Nigam Limited, 
Vidyut Sadan, Plot No. C16, Sector-6 
Panchkula-134109, Haryana. 
 

8. Dakshin Haryana Bijli Vitran Nigam Limited, 
Vidyut Sadan, Vidyut Nagar,  
Hisar-125005, Haryana. 
 

9. Haryana Power Purchase Centre,  
Shakti Bhawan, Sector-6, 
Panchkula-134109, Haryana. 
 

10. Ajmer Vidyut Vitran Nigam Limited, 
Vidyut Bhawan, Panchsheel Nagar,  
Makarwali Road, Ajmer-305004, Rajasthan. 
 

11. Jaipur Vidyut Vitran Nigam Limited, 
Vidyut Bhawan, Janpath, 
Jaipur-302005, Rajasthan. 
 

12. Jodhpur Vidyut Vitran Nigam Limited, 
New Powerhouse, Industrial Area, 
Jodhpur-342003, Rajasthan.  
 

13. Rajasthan Urja Vikas Nigam Limited, 
Vidyut Bhawan, Janpath, 
Jyoti Nagar Jaipur-302005, Rajasthan.   
 

14. Uttar Pradesh Power Corporation Limited,  
Shakti Bhawan, 14, Ashok Marg, 
Lucknow-226001, Uttar Pradesh.                   …Respondent 
 

ORDER 

Teestavalley Power Transmission Limited has filed the instant petition for approval 

to establish Transmission Line Stores along with associated infrastructure for the 400 kV 
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D/C Teesta-III-Kishanganj Transmission Line of Teestavalley Power Transmission 

Limited. 

 
2. The Petitioner has made the following prayers in the instant petition: 

“A. Admit the Petition and grant approval to the Petitioner for establishment of 
Transmission Line Stores along with associated infrastructure as proposed in the 
petition hereinabove; 

B. Permit the Petitioner to claim the additional capitalization incurred for the 
establishment of Transmission Line Stores along with associated infrastructure on 
actual basis in the truing up exercise; 

C. Pass such other relief as Hon'ble Commission deems fit and appropriate under the 
circumstances of the case and in the interest of justice.” 
 

3. The Petitioner, vide affidavit dated 8.5.2024, has prayed to allow to withdraw the 

instant petition with a liberty to file a fresh petition in terms of the Central Electricity 

Regulatory Commission (Terms and Conditions of Tariff) Regulations, 2024 and for waiver/ 

adjustment of court fee for filing of fresh petition.  

 
4. We hereby allow the Petitioner to withdraw the petition, with a liberty to file a fresh 

petition in accordance with law. The filing fee paid by the Petitioner in the instant petition 

will be adjusted towards the fee to be paid by the Petitioner in any future petition. 

 
5. Accordingly, Petition No. 226/MP/2023 is disposed of as withdrawn. 

 

                                       sd/-                                                  sd/- 
             (P. K. Singh)             (Jishnu Barua)  
                  Member                  Chairperson 
 
 
 

CERC Website S. No. 272/2024 


